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Sub.: Core Competence Conference for Knowledge. Skill & Perspective Development for CJMs.
ACJMs & JMFCs/Relieving JMFCs (Half of Total Strength} and Prosecutors attached with
these courts.

Respected Sir/Madam.

As per the Twining Calendar 2026. the Delhi Judicial Academy shall be conducting a ‘Core
Comprt--ncc Conference for linuwlctlgc, Skill and Perspective Development’ for ‘C.IMs, ACJMs &
Jl\/IFCs lkclieving JiVlFCs (I-lalf of Total Strength} and Prosecutors attached with these Courts on
3!" Jttnttnry. 2026 at tltt: Dclhi Judicial Academy._______,__._¢

_ The nomination list ofJudicinl Ofticcnz for the aforcsztid programme is enclosed as Attncxttrc-A.

It is requested that nominated Judicial Otliccrs posted in your district may kindly he
communicated about their nomination in the aforesaid programme tltmugli your good office.

In case any Otlicer requires exemption from attending thc programme. the Ld. Officcr may move
application in advance through the concerned Ld. Principal District & Sessions Judge. ll‘ the exemption is
required on urgent basis. intimation to that effect may be sent to the Academy through e-mail. followed
by u formal application duly forwarded hy the concemcd Ld. Principal District 8:. Sessions Judge.
Attention ofthc nominated oflicers may also he drawn to the exemption guidelines issued by the l-lon‘ble
High Court of Dclhi vide Letter No. 7007-7| I0/DI-FCIGAZ./G-3/2023 dated l0.l0.2ll23. whereby it has
been directed that exemption of nominated Judicial Oflicers from attending training programmes shall be
considered only in case of cxtrcmc cxigency such as medical condition ctc. along with documentary
proof.

In case the nominated officer ls trttttsferred, the successor Judge sltall stand nominated for
the progwtmme atttnnttttically.

The nominated Judicial Officers may kindly be advised not to list any judicial work on
31*‘ January. 2026 so that litigants and lawyers are not inconvenienced. In case some judicial work has
already been listed. it may be preponed or adjourned accordingly. to the cxtcnt possible.

With regards. \70t¢4'¢,4' ‘vi’ Q /101460‘
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Yours faithfully.
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F034’-773 9'0 '1 (Rajcsh Kumar Singh)
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Copy forwarded alongwith us nclosun: for infomtation and necessary action to :-
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5h. Ashwani Panwar, ACIM. RACE, New Delhi.
Ms. Jyoti Mahcshwarl, ACJM. RACC, New Delhi.
Ms. Neba Mlttal, ACJM, RACC. New Dclhl
The P.S. lo Ld. Pr. District at Sessions Judge-cttm-Spl. Judge (PC Au) (CBILRACC. New Bethl-
Tht- Branch In-d-largo, Admn. Filing, Pool Car, Cane Taking, Facilitation Centre. RACC. NEW Dt!l|1i-
The Web-site Committee. ‘its Hazari Courts. Delhi.
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for Principal District 8: Sessions Judge-
curn-Spl. Judge (PC At:t)(CBl)

, Rouse Avenue Court Complex
New Delhi
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for CJMs, ACJ Ms & JMFCs /Relieving J lVlFCs
(Half of Total Strength) and Prosecutors attached with these courts
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' Annexure 'A'

SI.
No.

Name of Officer Present Posting iNo Civil] Police
District . Place of Posting

|_- Mr. Aakash Mol1anggS_ingl1 Relieving JMFC/Civil Judge New Delhi PI-[C
l\J Mr. Abltay Choudhary Relieving JMFC/Civil Judge West THC
Ln t\rlr. Abhinav Altlawat J t\'l First Class O Soutl1_-West Dwarka
-B Mr. Abhinav Singlt W C F HJM First Class ,_- North-West Rohini

LII Ms. Acliti Rao 77 if F".lM FirstClass -J South-East Saket
6 l Ms. Akansha Gautam JM rial cttiés \.J South-East Saket
7 Mr. Aunit Kumar Relieving JMFC/Civil Judge South-West KC Dwarka
8 Dr. f\l18§_Z_Qgishnoi JM First Class 5 South-East Saket
9 Mr. Ankit Garg JM First Class 8 New Delhi PHC

ill) Mr. Ankur Panghal _ g_g__ JM First Class 5, l_vt7estW_ Tl-IC
ll Mr. Ansl1uFNegi Relieving Judge Shahdara KKD
l2 Llvtgr. Anshul Singhal J_M First Class -l> ass ,_,, Tl'1_C H it
tag Mr. /lnuradha Sonker _ J M First Class id Soutlt-West Dwarka
I4 Mr. Arirlatnan Singh Clteema ,l_\/I First Class U-I New Delhi Pl-lC
I5 Ms. Arushi Parwal J M_First Class O\ Shahclara KKD
ta‘ Mr. Ashwani Pattwarfi ACJM -l> Rouse Avenue_
I7 Mr. Bhagwat Prasadlvleena . (Relieving;lMFC/Civililudge South tsnkstl 77
18 Mr. Bhanu Pratap Singh First Class l\) South i Saket
19 Ms. Bhujali g JM First Class ,_¢ North Roliini Ci R
20 Mr. Cltarzii Salwan J M First Class ,_. NewWDellti PHC
21 Mr.__CltatinderSingl1 H ‘ _ "JM FirstClass_ C -Sh South l Saket
221 Ms. Dezepakslti Rana JM First Class Lo-I Shahdara _ __ KKD
23 Ms. Deepika Yadav ; Relieving JMFC/Civilluclge i South-West Dwarka
24 Ms. Devanshi Janmeja JMCFirst Class -I>~ South- East l Saket

25, Ms. Ditiya Yadav if FSouth-WestJM First C lass -I=- Dwarka
Z6 Ms. Gotvri Reghunath i JM First Class 3 Central t rt-tc f
27 Mr. Harshal Negi JM First Class South-West Dwarl_<_a_
28 Mr. Himanshtt Seltloth J M First Class U-Dl\J North Rohini __
2=>_ Ms. lsra Zaidi F .lM First Class ii J Nortli-East Ci 14140
30* Ms. Jyoti Maheshwari g ACJM Ur-I5» Rouse Avenue
31 Mr. JM First Class l\-I Central flit?

F33
32‘ Mr

Mr

Karartbir Singh _g
Kartik Taparia
l§o1nali

.lM First Class
JM First Class -—-O\

Central
West

THC S
THC

34 1”" Manish Jain ACJM ‘ Stialtdara P 14.141)
35 Ms Mansi lvlatik ACJM g W2 Central it THC

13° 7Mr Manuj Kauslial .IM First Class 3i South-East l Saket _
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37% Ms. Minakslti Mieena Rt-|ievingJl\r1FC/CivilJudgeC t North-East t T4140 "'7
38 Mt. Mridut Gupta g CJM New Delhi PIIC
39 Dr. Neha Klieria F JM FirstClass F 2 "North CRohini
40 Ms. Neha Mittat C g ACJM H 3 _ _Rouse Avenuet
F41? Ms. Nidhi Singlt JM First Class 3 ssttttt Sal4et
42 Ms- Niharika Kumar Shanna Salget
43* Ms. Norrna Jain

V CJM f i SDtlll1

Relieving .ll'\/ll-‘(C/Civil Judge l I East KKD S
44" Mr. P. Bhargav_Rao J M First Class 5 East 1414p 3*
45" Ms. Parul Sharma JM First Class 13 South-West it Dwarka
46 Ms. Preeti i JIM First Class _3i C Central F H THC
41% Ms. Prithvi Joshi Rel ieving_J M FC/Civil J udtze North-West Rohirii
48 Mr. Rahul Katare JM First_Clnss O‘ South-West _ Dwarka
49 Mr. Rahul Saini JM First C lass KZJ Shaltdara 14141) F
so _ty_1t. Raj Kumar Singlt Z J M First C lass LII i Central H Tl [C

-51 Ms. Reetika Jain G .lM First C lass U1 North-West Rohini
52 Mr. Rinkttlain ACJM _ _ East g _KKD
53 Mr. Rohit Kumar .iM First Class C __4 North Rohini
54 Mr. Sachin JM First Class

3.
East C KKD

55 Mr. Sahil Monga JM First Class 6,C New Delhi 3* PllC
r56 1 Ms. Samilcsha Gupta CJM South-West Dwarl4_a

57 Ms. Sapna_Kutnari Meena tttlt icving J M FC/Civil J udgej Soutlt-_E_ast Saket F
‘S8 3 ill/lr. Satendra Pal Singh C JM First Class -Q East KKD
5 so Mr. Saura_blt_Goyal JM First cuss South-West F Dwarka
{so t Ms. Secma Nirmal JM First (‘lass O ‘South- ‘ tst ‘ Saket '

61 Ms. Sliagun Z JM First 4'|.i§s O

t 7 W 7 *l;i ' t

North-West 1 Rohini F
pz Mr. Shasltank Nandan Bhatt JM First Class \J-1 West F 1'1-tc F
63 Ms. Sheetal Rzirti JM First Class F I 2 W_est THC C

W64 Ms. Shruti Saraswat W g JM First Class 1 3 _ North-East KKD
95 Mr. Shubhaln Gupta Relieving JMFC/Civil Judge Central THC
(16 Ms, Shubhamjot Kaur Rakltra Relieving JMFC/Civil Judge Central irnc
67 Mr. SiddhantSil1ag ACJM S g 2 New Delhi PHC
68 Ms. Swati Bhardwaj Relieving JMFC.-Civil Judge North W Rohini
6‘? Ms. Tanya Bamnival CJM C North-East 14145
70 Ms.7Tul1ina Mardi Rt-lieving_JMFC.-“Civil Judge South Saket
71! Mr. Tusliar Gupta _ ACJM C North—East r4141) it
72 _Mr. Uctbhav Ktunar Jain JM First Class 4 Shahdara 14t4o Ft

l 13- Ms. Udita Jain Garg” g C gets-1 W West THC
74W Ms. Llgiasana Satija H CJM P North-West Rohini
vs Mr. V_a@hav Gargm JM First Class if 5 ll Centralir THC
76 Ms. Vasunclhara Agacl g CJ 7_ __Z_ West Tl-[Cl7 MriiVinod Joshi _ _" g g ACJM South-East ssts

=78 Mr;_Vinod Kumar _ Relieving J-Civil Judge South-West 1 Dwarka__ g t


